(d) Does not arise.
Modification in NAIS

489. SHRI NANDI YELLAIAH: Wil the Minister of AGRICULTURE be pleased to
state:

(a) whether National Agricultural Insurance Scheme (NAIS) has been extended to entire
Andhra Pradesh;

(b) if so, what is the percentage of Agricultural families covered under NAIS in Andhra
Pradesh, during 2008-09, 2009-10 and 2010-11;

(c) what steps had been taken and proposed to be taken at present to cover maximum

percentage of agricultural families in Andhra Pradesh under NAIS;

(d) whether Andhra Pradesh Government has suggested certain modifications and

changes in the existing NAIS; and

(e) if so, what are the changes to be made by Union Govemnment in the existing
NAIS?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI HARISH RAWAT):
(a) and (b) As per provisions of the National Agricultural Insurance Scheme (NAIS), the
Scheme is voluntary for the States and UTs. State Government of Andhra Pradesh is
implementing the scheme in 22 districts out of the total 23 districts. The percentage of farmers
covered in the State under NAIS during 2008-09 to 2010-11is given below:—

Year No. of farmers %bage of farmers covered to
covered (in lakhs) State’s total farmers
2008-09 21.52 18.7
2009-10 33.48 29.0
2010-11 26.64 23.1

(¢) Continued efforts are being made to create awareness about ongoing NAIS by the
implementing agency in coordination with State. The salient activities for campaigning involve the
publicity of features and benefits of the scheme through advertisements in leading National/local
News Papers, telecast through audio-visual media, distribution of pamphlets, participation in
agriculture fairs/mela/gosthi and organization of workshops/trainings etc.

(d) and (e) Based on the experience gained during implementation of NAIS and
suggestions of the State Governments, many improvements have been incorporated in NAIS to

make it easier and more farmer friendly. These improvements include: (i) actuarial premium with
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subsidy in premium ranging 40% to 75% to farmers (i) Unit area of insurance reduced to
village panchayat level for major crops (iii) coverage of prevented sowing/planting risk
(iv) coverage of post harvest losses due to cyclone in coastal areas (v) on account
payment upto 25% advance of likely claims as immediate relief (vi) more proficient basis for
calculation of threshold yield (vii) minimum indemnity level of 70% instead of 60% etc. A new
pilot scheme in the name of “Modified National Agricultural Insurance Scheme (MNAIS)” was
approved by Government of India for implementation in 50 districts in the country from Rabi
2010-11.

Il effects of chemical fertilizers
490. SHRI MOHD. ALI KHAN: Will the Minister of AGRICULTURE be pleased to state:

(a) whether it is a fact that 96 per cent out of the 1,000 farmers surveyed were of the
opinion that the use of chemical fertilizers led to soil degradation but they continue to use them
as there was no other option;

(b) if so, the details thereof and the reasons therefor; and
(c) the steps to be taken to help the farmers in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI HARISH RAWAT):
(a) and (b) Greenpeace has carried out a study in the form of survey for social audit of soil
health in selected districts of Assam, Orissa, Madhya Pradesh, Karnataka and Punjab wherein it
has been reported that 98 per cent of the 1,000 fanners surveyed were ready to use organic
fertilizers if, these are subsidized and made easily accessible.

(c) The Government is already promoting organic fertilizers and has taken following steps
in this regard:—

(i)  Under National Project on Organic Farming (NPOF), financial assistance is provided
for setting up fruit and vegetable market waste compost production units and bio-
fertilizer production units.

(i)  Under National Project on Management of Soil health and Fertility (NPMSH&F),
financial assistance is provided for promoting balanced use of chemical fertilizers,
bio-fertilizers and locally available organic manures like Farm Yard Manure (FYM),
vermin-compost, green manure, etc. through setting up/strengthening soil testing
laboratories, training and field demonstrations and promotion of organic manures/soil
amendments.

(iii) Financial assistance is also provided for setting up organic input production units and
promotion of organic manure/fertilizers under Rashtriya Krishi Vikas Yojana (RKVY),
Macro Management of Agriculture (MMA) Scheme and National Horticulture Mission
(NHM)).
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